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the Minister of URBAN DEVELOPMENT be
pleasedtostate:

(a) whether the number of water meter
readers is much less than the water connec-
tions;

(b)if so, the authorisation worked out for
appointing water meter readers;

(c) whether these readers give tentative

readings thereby causinghardshiptothe people;
and )

(d)if so, the steps the Govermment propose
to take to ensure that the people get accurate
water bills?

) THEMINISTEROF STATEIN THEMIN-

ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATEINTHEMINISTRY OF
WATER RESOURCES (SHR! P.K.
THUNGON): (a) and (b). Yes, Sir. New Delhi
Municipal Committee has reportedthatthe num-
ber of water meter readers in the New Delhi
Municipal Committee area are as per yardstick
fixed forthe same. The DethiWater Supply and
Sewage Disposal Undertaking has reportedthat
as against the approved norms of one Meter
Reader for every 2500 water connections. at
presentthe Revenue Departmentis havingone
Meter Reader for every 25759 water connec-
tions. The Delhi Water Supply and Sewage
Disposal Undertakingis considering a proposal
for creation of 200 additional posts of Water
Meter Readers.

(c) Meter Readers take actual readings
exceptin cases were water meters are defective
orthe meterisfoundlocked orcannotbe readout
onaccount of otherreasons. Insuchcasesthe
bills are sent on provisional basis based on
average consumption based on past readings.

(d) In cases where provisional bills are
sent, steps are taken to finalise the bills subse-
quently onthe basis of actual consumption for
ofthe corresponding pernod.
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[Translation]
Flyover/Subway on Ring Road

7721. SHRI GOVINDA CHANDRA
MUNDA: Wilithe Minister of URBAN DEVEL-
OPMENT be pleasedto state:

(a) whether the Government propose to
constructa flyover/subway onthe Ring Road at
Rajghat Crossing, New Delhi

(b) if so, the details thereof; and

(c)ifnot, the reasons therefor?

THEMINISTER OF STATE INTHE MIN-

ISTRY OF URBAN DEVELOPMENT AND

MINISTEROF STATEINTHE MINISTRY OF
WATER RESOURCES (SHRI P.K.
THUNGON): (a) and(b). Thereis a proposal for
construction of under-pass along Ring Road at
Ring Road-J.L. NehruMargintersection (i.e.
Rajghat Crossing) New Delhi. In addition. a
pedestrian subway across Ring Road near
Rajghathas alsobeenrecommendedby a Study
Group.

(c)Question does not arise.
[English)

Night Landing Facility at Visakhapatnam
Airport

7722. SHRIDATTATRAYABANDARU:
Willthe PRIME MINISTER be pleasedto state:

(a) whetherthere s any proposalto provide
nightlandingfacility atthe Visakhapatnam Air-
port,

(b) itso, the actiorn pfan ofthe Government
inthisregard;and

(c)ifnot, the reasons therefor?
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THEMINISTEROF STATE INTHE MIN-
ISTRY OF DEFENCE (SHRIMALLIKARJUN):
(a)to(c). The airfield lighting system has been
installed and commissioned on 19th April 1993
onthe existing runway at Visakhapatnam. The
DGQA istocany outan assessmentfor suitabil-
ity of the existing facility to commence night
operation of civil aircraft.

Aliotment of Flatsin Chandigarh

7723. SHRIPAWAN KUMAR BANSAL:
Willthe Minister of URBAN DEVELOPMENT
be pleasedto state: ’

(a) whetherthe Administrator of Chandigarh
has allotted some flats of different categories of
Housing Board out of the discretionary quota
duringthe lasttwo years; and

(b} if so, the details thereof including the
names ofthe allottees, category of the flats and
the grounds of Compensation?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF URBAN DEVELOPMENT A ND
MINISTEROF STATEINTHEMINISTRY OF
WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b). Information is being
collected and will be laid on the table of the
Sabha. ’

Rural Drinking Water and Sanitation
Programmein Assam

7724. SHRIUDDHAB BARMAN: Willthe
PRIME MINISTER be pleasedto state:

(a) the details of the schemes received
from the Government of Assam under Rural

Drinking Water and Sanitation programme;

(b)the number of schemes approved/not
approved by the Union Govemment; and

(c) the details thereof?

THEMINISTEROF STATE INTHE MIN-
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ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL DEVELOPMENT)
(SHRIUTTAMBHAIH. PATEL): (a)NOscheme
was received from the Govemment of Assam
during 1992-93 and 1993-94 sofar?

(b)and (c). Do notarise.
vaerty Alleviation Plans Assessment

7725. SHRI SANAT KUMAR MANDAL
Will the Minister of PLANNING ANL
PROGRAMME IMPLEMENTATION be
pleasedtostate:

(a) whether any assessment has been
made lately of the Govemment’s poverty alle-
viation plans compnising of Integratedandre-
latedschemes;

(b) if so, the details thereof;

(c) the extent upto which the Minimum
Needs Programme has directlyimproved the
living standards of the poor through provision of
basic amenities;

(d) whether the estimating of the poverty
lineis being updatedtotake into account price
changes; and’

(e) if so, the incidence of poverty esti-
mated?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHR! GIRIDHAR
GOMANGO): (a)to (c). Assessmentand moni-
toring of Integrated Rural Development
Programme s being done regularly onthe basis
of monthly key indicator reports and half yearly
and annual reports received from the State
Govemments. The programme is also moni-
tored and reviewed in consulttation with the State
Govemments. Since 1986, aprocess of concur-
rentevaluation has beeninitiatedby the Ministry
of Rural Development, involving other reputed
organisations. Three rounds of this concurrent





